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NisLPin: 603208, Editor: K Asokan (Editor responsible for selection of news under the PRB Act).
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FORM B
PUBLIC ANNOUNCEMENT
{Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
EASUN PRODUCTS OF INDIA PRIVATE LIMITED

PARTICULARS DETAILS

1. |Name of corporate debtor | EASUN PRODUCTS OF INDIA PRIVATE LIMITED

Date of incorporation of
corporate debtor 1 09.10.1964

3. [Authority under which
corporate debtor is
incorporated / registered

Registrar of Companies, Chennai ,
Tamil Nadu

4. |Corporate Identity No. /
Limited Liability Identification
No.of corporate debtor

CIN : US1102TN19684PTCO05248

5. | Address of the registered
office and principal office
{if any) ofcorporate debtor

Temple Tower, 6th Floor, 672,
Annasalai, Chennai - TN 600 035.

UE (in Rs) |

6. |Date of closure of Insolvency

Resolution Process 15.08.2023

7. | Liquidation commencement
date of corporate debtor

NCLT Order Dated 12.09.2023 intimation
Received by Speed Post on 18.09.2023

8. [Name and registration number
of the insolvency professional
acting as liquidator

G.MUKUNDAN
IBBI/IPA-001/IP-P01419/2018-201 912162

9. |Address and e-mail of the
liquidator, as registered
with the Board

29 A, First Main Road, ER| Scheme,
Mogappair, Chennai - 600037
ﬁquidatoreasunproducts@gmaii‘cum

10. | Address and e-mail to be used |

for correspondence with

29 A, First Main Road, ERI Scheme,

Mogappair, Chennai - 600037 20
the liquidator liquidatoreasunproducts@gmail.co AV
11. | Last date for submission 11.10.2023 ( (S0
| of claims ‘ = ;

Notice is hereby given that the National Company Law Tribunal, Chen
ordered the commencement of liquidation of the EASUN PRODUC
INDIA PRIVATE LIMITED on 12.09.2023, order received by speed post
18.09.2023. :

The stakeholders of EASUN PRODUCTS OF INDIA PRIVATE LIMITED are
hereby called upon to submit their claims with proof on or before 11.10.2023 to
the liquidator at the address mentioned against item No. 10, ‘

The financial creditors shall submit their claims with proof by electronic means

. or by electronic means.
Submission of false or misleading proof of claims shall altract penalties.

Date : 19.09.2023 G.Mukundan

Place: Chennaij Name and Signature of Liquidator
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only. All other creditors may submit the claims with the proof in person, by pos /
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